
1 2 

8. Gujarat 

9. Haryana 

10. Himachal Pradesh 

11. Jammu and Kashmir 

12. Karnataka 

13. Kerala 

14. Madhya Pradesh 

IS. Mabarashtra 

16. Manipur 

17. Meghalaya 

18. Mezoram 

19. Orissa 

20. Punjab 

21. Rajasthan 

22. Tamil Nadu 

23. Tripura 

24. Uttar Pradesh 

25. West nengal 
----_._-_,. -_-_------ _ 

Total 

Stafement-II 

BIIEL 

S. State/Union 
No. T~rritory 

_,~~ _____ ", __ '.r' .~. ___ -_ 

1. Uttar Pradesh 

2. Madhya Pradesh 

3. Orissa 

4. Bihar 

5. Gujarat 

6. Tripura 

7. Karnataka 

8. Andbra Pradesh 

9. Assam 

Total 

CHAitRA 12, 1908 (SAXA) 

3 

18 

2 

2 

1 

2 

2 

10 

17 

2 

11 

4 

14 

4 

6 

18 

37 

83 

11 

314 

No. of Water 
pumpin~ Sys-
tems Supplied 

2 

1 

1 

3 

7 

25 

2 

1 

3 

45 

Proposal to let up Indla,a Institute or 
Marine Technology 

4860. SHRf S. PALAKONDRA YUDU : 
Will the PRIME MINISTER be pleased to 
state : 

(a) Whether there is any proposal to 
establish Indian Institutt' of ~.farine Techno­
logy at Visakhapatnam iu Andhr a Pradesh; 

(b)' if so, the proposed data for estab­
lishing it; 

(c) if not, the reasons therefor; and 

(d) whether the proposal is proposed to 
be included in the Seventh Five Year Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY AND IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI SHIVRAJ V. PATIL) : (a) No, Sir. 

(b) Does not arise. 

(c) There is no proposal at present to 
establish a~ Institute of Marine Technology. 

(d) Not at present. 

[ r,.all.~I£lliol1] 

BSF Shooting Range in Raj Mahal 
Hills 

4861. SHRI SIMON TIGGA : Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Border Security Force 
has decided to set up their shooting range 
in a vast area of RajrnahaJ hills in Sahibaanj 
district in Bihar and that has posed a danaef 
for Santhal-Paharia tribals; 

(b) whether people of Santhal Pabaria 
tribes have demanded for droppiD8 tbis 
decision; 

(c) whether Government propose to 
reverse the decision for setting up the afore­
said shooling range in the interest of tribals 
keeping in view the public demand in tbis 
regard; 

(d) if so, by what time; and 

(e) if not, the rea.ons therefor ? 




